ORISSA HIGH COURT

FILING REPORT ASON :15/11/2025

SL FILING NO/CASE NO NAME OF PETNR./APPEL COUNSEL OF PETNR./APPEL PS/ LOWER COURT CASE E-Filing No
1 D-MSA/47255/2025 AKHIL KUMAR SAHOO RAKESH BEHERA 1/
VS VS 0
CHATURBHUJA NIRMAN BUILDER AND DEVELOPER Il
2 D-RPFAM/47251/2025 LAXMI NARAYAN NAYAK MANAS KUMAR CHAND 11
V& VS 0
BIGYANI CHAMPATI I
3 D-RSA/47253/2025 JAYANTI DASH SWARUP KUMAR PATNAIK 11l
VS VS 0
SUDHAKAR DASH I
4 D-WA/47250/2025 STATE OF ODISHA SASWAT DAS,A.GA 11 L0OD20240000172C202500441
VS VS 0

D-WA/47252/2025

D-WA/47254/2025

PRASANNA KUMAR GOCHHAYAT

GENERAL MANAGER, BANK OF INDIA, MUMBAI  GURUDUTTA KAR

VS VS

PROCEKA TECHSOL PVT.LTD., KEONJHAR

AUTHORIZED OFFICER , CANARA BANK, CUTTACK BIBEKANANDA UDGATA
VS VS

MAMINA MALLICK
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ORISSA HIGH COURT

MISC CASESFILED on :15/11/2025

SL. FILING NO NAME OF PETNR /APPEL COUNSEL FOR PETNR./APPEL E-FILING NO
NO. CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR/APPEL A NO
1 D-RPFAM/47251/2025 LAXMI NARAYAN NAYAK MANAS KUMAR CHAND

RPFAM/ |/ MP 535/2025
2 D-FAO/37145/2025 THE OFFICER IN CHARGE (TP CELL) M/S GRVENTIMBAUSURNNCE CO.LTD,BBSR

FAO/448/2025 MP 992/2025
3 D-RSA/34590/2025 JUDHISTIR TIPIRIA SWARUP KUMAR PATNAIK

RSA/439/2025 MP 1556/2025
4 D-ABLAPL/22193/2025  MITHUN KUMAR PRADHAN M/SHAJ SK ABDUL ISTAR

ABLAPL/8824/2025 MP 2058/2025
5 D-MACA/46662/2025 B.M., ORIENTAL INSURANCE CO. LTD.,KARAKMNDBALA PATI

MACA/ |/ MP 2647/2025
6 D-CRLA/33905/2025 ANIL KUMAR PALEI CHINMAYA KUMAR SAHU

CRLA/ | MP 3134/2025
7 D-CRLA/33905/2025 ANIL KUMAR PALEI CHINMAYA KUMAR SAHU

CRLA/ [ MP 3135/2025
8 D-CRLA/28469/2025 BULI SWAIN TUSAR KUMAR MISHRA

CRLA/1079/2025 MP 3136/2025
9 D-CRLA/28469/2025 BULI SWAIN TUSAR KUMAR MISHRA

CRLA/1079/2025 MP 3137/2025
10 D-WA/47250/2025 STATE OF ODISHA SASWAT DAS, A.GA

wA/ [ MP 4459/2025
11 D-WA/47250/2025 STATE OF ODISHA SASWAT DAS, A.GA

wA/ ] MP 4460/2025
12 D-WA/47254/2025 AUTHORIZED OFFICER , CANARA BANK, GLHEKRAKANDA UDGATA

wa/ [ MP 4461/2025
13 D-WP(C)/44155/2025 AKHAYA KUMAR MAJHI BAMADEV BARAL

WPC) | MP 20539/2025
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